FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India

(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF FAIRCHILD INDIA PRIVATE LIMITED

NAME OF CORPORATE PERSON FFairchild India Private Limited
DATE OF INCORPORATION OF CORPORATE| 15.05.2007 FER
PERSON

AUTHORITY UNDER WHICH CORPORATE Registrar of Companies, New Delhi

PERSON IS INCORPORATED/ REGISTERED
U80902DL2007FTC 163432

CORPORATE IDENTITY NUMBER OF
Plot No. 4B, District Centre. Mayur Vihar

l
2.
3.
4,
CORPORATE PERSON
S.
PRINCIPAL OFFICE (IF ANY) OF CORPORATE | Extension Phase No. I, New Delhi, East Delhi,
A

ADDRESS OF THE REGISTERED OFFICE AND

PERSON India — 11009]
LIQUIDATION COMMENCEMENT DATE OF| 29.09 2026
CORPORATE PERSON

NAME ADDRESS, EMAIL ADDRESS,| Name: - Prakul Thadi

TELEPHONE NUMBER AND THE

REGISTRATION NUMBER OF THE | Address :- Flat No. 1405, J Block, Rainbow
Notice is hereby given that the Fairchild India Private Limited has commenced voluntary liquidation on 29.09.2026.

LIQUIDATOR Vistas, Green Hills Road, Moosapet, Hyderabad,
Telangana — 500018

Process Specific Mail Id:
voluntaryliquidation.fairchild@gmail.com

Email Id registered with IBBI:
prakulthadi@hotmail.com

IBBI Reg No.: IBBI/IPA-002/IP-N01149/202]1
2022/13806

29.10.2026 (within 30 days from the liquidation
commencement date i.e., 29.09.2026)

LAST DATE FOR SUBMISSION OF CLAIMS

The stakeholders of Fairchild India Private Limited are hereby called upon to submit a proof of their claims, on or before
29.10.2026, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit
the proof of claims in person, by post or by electronic means.

, HBBIIPA-002/IP-N01149/2021 2022/13806
AFA Valid Up 2302027

Address: Flat No. 1405, J Block, Rainbow Vistas,

Green Hills Road, Moosapet, Hyderabad, Telangana ,500018

Email: prakulthadi@hotmail.com | voluntaryliquidation. fairchild@gmail.com

Date: 03.10.2026
Place: Hyderabad
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POSSESSION NOTICE

EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED

CIN: U67100MH2007PLC174759
Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098

APPENDIX IV [rule-8(1)] POSSESSION NOTICE (for Inmovable property)
Whereas, the Authorized Officer of the Secured Creditor mentioned herein, under the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest (Act), 2002 and in exercise of powers conferred under Section 13(12) read with (Rule 3) of the Security
Interest (Enforcement) Rules, 2002 issued a demand notice as mentioned below calling upon the borrower(s) to repay the amount men-
tioned in the notice within 60 days from-the date of receipt of the said notice.
Thereafter, Assignor mentioned herein, has assigned the financial assets to Edelweiss Asset Reconstruction Company Limited also as
its own/acting in its capacity as trustee of Trust mentioned hereunder (hereinafter referred as “EARC”). Pursuant to the assignment agree-
ments, under Sec.5 of SARFAESI Act, 2002, EARC has stepped into the shoes of the Assignor and all the rights, title and interests of
Assignor with respect to the financial assets along with underlying security interests, guarantees, pledges have vested in EARC in respect
of the financial assistance availed by the Borrower and EARC exercises all its rights as the secured creditor.
The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned being
the Authorised Officer of Edelweiss Asset Reconstruction Company Limited has taken possession of the property described herein below
in exercise of powers conferred on him under sub-section (4) of section 13 of Act read with rule 8 of the Security Interest Enforcement) Rules,
2002 on the date mentioned against each property.

S| | Name of |Name of Loan Account Borrower Name & Date of Demand | Date of [Possession

No|[Assignor | Trust | Number | Co-Borrower(s) Name | Notice & Amount |Possession| Status

1 IDFC | EARC [13521168 | GOPAL HARPARSADSHISHAUDIYA 21-05-2026 30.09.2026 | Symbolic
First Bank| Trust ‘ (BORROWER) ALONG WITH & RaS Possession

Limited | SC-468 RAMDULHARIHARPRASHAD (CO-BORROWER) | Rs. 14,41,882.24/-
DESCRIPTION OF SECURED ASSET : SCHEDULE PROPERTY : All That Part And Parcel Of Land Measuring 60 Sq. Yds., Khasra No. 515,
Village- Mirzapur, Pargana Loni, Tehsil Ghaziabad, , Uttar Pradesh, 201009 And Bounded As Under: East: Rasta, West: Plot Of Kalicharan,
North: Others Plot, South: Plot Of Surajpal

The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets.

Tyger Capital Pvt Ltd.

Registered Office : Unit No. 609 & 610, 6th Floor, Majestic, Near Law Garden, Panchvati Road, Ellisbridge,
Ahmedabad, Gujarat — 380 006

Corporate Office : 1004/5, 10th Floor, C-Wing, One BKC, C-66, G- Block, Bandra Kurla Complex,
Bandra (East), Mumbai 400 051. Maharashtra, India,

CIN: U65990GJ2016PTC093692, Website : www.Tygercapital.in

DEMAND NOTICE UNDER SECTION 13(2) OF THE SARFAESI ACT, 2002

You the below mentioned Borrowers, Co-borrower(s) / Guarantor have availed loan/s facility(ies) have availed loan/s facility(ies)
from Tyger Capital Pvt Ltd. (formerly Known as M/s. Adani Capital Pvt Ltd vide Certificate of Incorporation dated 6th June 2024,
issued by the Office of the Registrar of Companies, Ministry of Corporate Affairs, herein after refer to ‘TCPL’) by mortgaging
your immovable properties (Securities). Consequent to your defaults your loans were classified as non-performing assets. Tyger
Capital Pvt Ltd for the recovery of the outstanding dues, issued demand notice under Section 13(2) of The Securitization and
Reconstruction of Financial Asset and Enforcement of Security Interest Act, 2002 (the Act), the contents of which are being
published herewith as per Section 13(2) of the Act read with rule 3(1) of the Security Interest (Enforcement) Rules, 2002

TYGE®"

CARITAL

| Demand Notice

Sr. | Name Of The Borrower / Mortgage Property Address

No | Co-Borrower/ Guarantor/ Date / Ols
Essel Loan Account No/ Amount / O/s
Old Loan Account No. Date
1 106MSMO001021029 / | All that piece and parcel of land measuring 87 Sq. yrds comprised in Khasra| 23-Sep-26
LNDEL00616-170000673 | No. 637, Situated at Village Haldauni Pargana and Tehsil Dadri Distt-| 2030669.51
[ Isaraj Ali / Gautam Budh Nagar Uttar Pradesh Which is Bounded as : - East - Other| As on Date
Reena Begum / Property, West - Open Plot, North - Gali/Entry, South - Other Property 23-Sep-26

You the Borrower/s and Co-borrowers/Guarantor are therefore called upon to make payment of the above mentioned demanded
amount with further interest as mentioned herein above in full within 60 days of this notice failing which the undersigned shall be
constrained to take action under the act to enforce the above-mentioned securities. Your attention is invited to provisions of sub-
section (8) of section 13 of the act by virtue of which you are at liberty to redeem the secured asset within period stipulated in the
aforesaid provision. Please note that as per section 13(13) of the said act, you are restrained from transferring the above-referred

KOTHARI FERMENTATION AND BIOCHEM LIMITED
CIN: L72411DL1990PLC042502
Regd. Office: 16, Community Centre, First Floor, Saket,
New Delhi - 110 017 | Tel: 011-40590944
E-Mail: info@kothariyeast.in, Website: www.kothariyeast.in

NOTICE

Special Window for Transfer and Dematerialisation of Physical Shares

Pursuant to SEBI Circular No. HO/38/13/11(2)2026-MIRSD-POD/I/3750/2026 dated
January 30, 2026, a one-time special window has been opened for investors for the
transfer and dematerialisation of physical securities sold/purchased before April 1,2019,
as per SEBI eligibility criteria.

This special window shall remain open for a period of one year from February 5, 2026,
to February 4, 2027. The window is also available for transfer requests which were earlier
submitted and rejected/returned/not attended due to any deficiency in documents,
process or otherwise.

Eligible investors are requested to lodge their transfer-cum-demat requests along with
original share certificate(s), duly executed transfer deed dated prior to April 1,2019
and other documents as specified in the circular, with the Company’s RTA at:
Abhipra Capital Ltd, Abhipra Complex, Dilkhush Industrial Area, A-387, G.T. Karnal
Road, Azadpur, New Delhi— 110033, Tel: +91-11-42390783 | Email: rta@abhipra.com.

Important: Investors are advised to ensure that their demat account and KYC details
are updated to avoid delays in processing. Securities transferred to IEPF and cases
involving disputes shall not be considered.

For Kothari Fermentation & Biochem Ltd.

The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property will be sub-
ject to the charge of the Edelweiss Asset Reconstruction Company Limited for the amount mentioned below and interest thereon.

Place: GHAZIABAD
Date: 30.09.2026

r;i:j Egilegglwaiss

Haconstruction

Edelweiss Asset Reconstruction Company Limited

Place : Delhi / Date : 03.10.2026

securities by way of sale, lease or otherwise without our consent.

Sd/-

For Tyger Capital Pvt Ltd. Shivani

Sd/-, Authorised Officer Date : 03.10.2026

Place: New Delhi

Sdl- Authorized Officer

Company Secretary & Compliance Officer

GIC HOUSING FINANCE LTD.

FORM A CORPORATE OFFICE / HEAD OFFICE : GICHFL, National Insurance Building 6 Floor, 14, Jamshedji Tata Road,
EEEEE'ULF PUBLIC ANNOUNCEMENT Churchgate, Mumbai — 400020. Tel No- 022-43041900. Email: investors@gichf.com, corporate@gichf.com Website : www.gichfindia.com
PUBLIC ANNOUNCEMENT (Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) ® BRANCH OFFICE ADDRESS : Ugf-10 A E Kanchanjunga Building, 18, Barakhamba Road, Connaught Place, Delhi-110001,
(Regulation 14 of the Insolvency and Bankruptcy Board of India FOR THE ATTENE?;';?Q; EzOS1'I'2KEHOLDERS oF Branch Mail Id : delhi@gichfindia.com OFFICE TEL : 011-23356430 / 23731669, CONTACT DETAILS: 8851292527 / 6396538102
(Voluntary Liguidation Process) Regulations, 2017) FAIRCHILD INDIA PRIVATE LIMITED AUTHORISED OFFICER : PRADEEP SINGH - 8851292527
FOR THE ATTENTION OF THE STAKEHOLDERS OF ol Particulars . Dotails ® GURGAON BRANCH AREA OFFICE : Unit 3001-3002, MGF Metropolis Mall, M.G. Road , Gurgaon, Haryana-122002.
CHAGSWALE PRIVATE LIMTED - ' Email : ichfindi Office Tel : Ph. 0124-4008202, 0124-4008280, 0124-4008208
S 1. | NAME OF CORPORATE PERSON FAIRCHILD INDIAPRIVATE LIMITED mail : gurgaon@gichfindia.com Office Tel : Ph. - : ) ’ ; :
1| Nama of Carporata Parson CHAOSWALE PRIVATE LIMITED 5 | DATE OF INCORPORATION OF CORPORATE |15.05.2007 AUTHORIZED OFFICER : NITESH KUMAR : 9876264551 / 8534958258
Date of Incomporation of PERSON .
2| Corporate Persan Hikzlie) 3. |AUTHORITY UNDER WHICH CORPORATE |REGISTRAR OF COMPANIES, NEW DELHI E-AU CT I o N SAL E N OTI c E
],ﬁmm.:mﬁ,- Lnder Which Corporate ) ) | PERSON IS INCORPORATED/REGISTERED |
3| Person is Incorporated | Regislered | ogitrar of Gompanies, Delh | - |[ECRPORATE IDENTITY NUMBER  OF [UA0802L2007FC1E3432 E-AUCTION DATE : 23-10-2026 / Last Date for Bid Submission : 22-10-2026
Corporae [dentify Number Hmibed 5. | ADDRESS OF THE REGISTERED OFFICE |PLOTNO.4B. DISTRICT CENTRE. MAYUR VIHAR WHEREAS the undersigned being the Authorized Officer of GIC Housing Finance Ltd. (GICHFL), under Securitization & Reconstructions of Financial Assets
4 | babiiity-taanity-Number of Ur29000L 202 1P TL377.205 ' N ' and Enforcement of Security Interest Act, 2002 & in exercise of powers conferred under section 13 (12) read with Rule 3 of the Security Interest (Enforcement)
; AND PRINCIPAL OFFICE (IF ANY) OF EXTENSION PHASE NO. 1, NEW DELHI, EAST \ y L, _ P _ , y _ _ _
Corporate Person L CORPORATE PERSON DELHI. INDIA- 110091 Rules, 2002 had issued Demand Notice to following Borrowers/Mortgagors calling upon them to repay the outstanding due amount mentioned in the said
i G .07 ST Front Side. Asal &ll Road. 6. | LIQUIDATION COMMENCEMENT DATE OF |29.09.2026 notices. However, the Borrowers/Mortgagors having failed to repay the said outstanding loan amount, the authorised officers of GICHFL have taken PHYSICAL
. "!'-'3'3”?55 of the HEWE-'ET;LE]-['LE 31"’*1 Turkman Gata, Defhi . Mew Delhl - 110002 | CORPORATE PERSON [ Possession of the following properties in exercise of powers conferred U/s 13(4) and U/s 14 of the said Act read with the Rule 8 of the said Rules.
Prncipat-Cifica- Ay rod Comorate Ajmeri Gate ekt - ' )
meri Gate Extn., Central Delhi, 7. |NAME, ADDRESS, EMAIL ADDRESS, |NAME:-PRAKULTHADI ] . .
Parson : P B s . Sr. Loan File No. / Property Address/ Property Area Date of Date of Total Outstanding | Reserve Price
New Delhi, Delhi, India, 110002 TELEPHONE NUMBER AND THE/ADDRESS :- FLATNO. 1405, J BLOCK, RAINBOW No. | Name of the Borrower/ Co (Built Up In Sq Ft) Demand Physical as on 30.09.2026 | (In Rupees)
Liguidation Commencament REGISTRATION NUMBER OF THE|VISTAS, GREEN HILLS ROAD, MOOSAPET, Borrower/ Guarantor Name Notice sent Possession (Incl.POS,
6] Date of Corporate Persan 30.09.2026 LIQUIDATOR HYDERABAD, TELANGANA 500018 / Branch Name e
: e i > : PROCESS SPECIFIC MAIL ID: Other charges)
G Eg?lf:m. UI:TF ru;ﬁam ;d c voluntaryliquidation.fairchild@gmail.com (In Rupees)
' - ; # 337, Ashoka Pillar, 5th Floor, 3rd Cross, .
Hame, Address, Emall Addrese, | ot | Block, Bangalore-560011 i d:cgholfnfaﬁlc?n:ERED WITH 1BBI: 1 | UP0110610002717/ | Flat No-G-2, (Mig) Ground Floor Back Side, Plot No-Mm-130, | 05.05.2016 | 23.05.2018 | % 54,52,603/-| % 12,55,940-
7| Telephane Number of the ity ot il P gt DELHI BRANCH / Dif Ankur Vihar Loni Ghaziabad U.p-201102 (Built-Up Area -600 Rs.
Liguictstor, and Registration S Elﬂl"?EEia:uif%ﬁ = e IBBIREG No: BBIPA.O02IP NO1H492021 212013805 MOHD. YAMEEN Sq. Ft)
Wi o e il dalor ol. No.: 080 d : 129.10.2026 (WITHIN 30 DAYS FROM THE LIQUIDATION : :
i Registration No.: [ | COMMENCEMENT DATE ie., 29.09.2026) 2 | DL0110610003645 / Flat No-2, Upper Ground Floor, Front Side Without Roof| 10.04.2018 | 04.10.2019 40,84,426/-| % 8,10,284/-
IBBHTPA-DO2IP-NOOZ3T/201 7-18M1 06AE Notice is hereby given that the Fairchild India Private Limited has commenced voluntary liquidation on DELHI BRANCH / Rights , Property Bearing No-A-1/3, Kh No-488/1, Situated
8| Last Date for Submissian of Claims 30.10. 2026 29.09.2026. MR. SHIV KUMAR / In The Abadi Laldora Vlllagg- Molarband Badarpur New
Matice i heraby given al Mis, Chanswale Prvate Limiled has commenced voluntary liquldation | | The stakeholders of Fairchild India Private Limited are hereby called upon to submit a proof of their SMT. SUMAN Delhi-110044, (Area Measuraing Approx 540 Sq. Ft )
o 30006 2006 claims, on or before 29.10.2026, to the liquidator at the address mentioned againstitem 7. 3 |UP0110610005886 / Flat Of Third Floor, Without Roof, With An Area Of 70| 27.07.2024 | 15.07.2025 14,88,726/-| % 9,31,500/-
The stakeholders of Mis. Chaoswale Private Limited are hareby called upon b submit proof of The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders DELHI BRANCH/ Square Yards (58.52 Square Meters), Covered Area 58.52
(hesr claims, onoor bafora 30,10.2026 fo the liguidalor al ihe address menboned againstilem 7 may submitthe proof ofciaims n person, by postor by electronic means. ARVIND / PINKI Square Meters, Located On Plot No-21, Khasra No. 1577,
gt AN Fr Vi p et : Submission of false or misleading proofs of claim shall attract penalties. In Raisupur Village, Pargana Dasna, Tehsil And District
he financial creditors shall subemet thalr proof of clasms by elactronic means only. AR olher .
. Sd/- Ghaziabad U.p-201002
slakehokdars may submil ihe proalof daims in parsan, by post. or by electronic maans. Prakul Thadi - - -
Submission of false or misleading proof of ciaim shall atiract penatties. IBBI Registration No: IBBI/IPA-002/IP-N01149/2021 2022/13806 4 | UP0110610005130/ | Flat No- 104, Ground Floor, (Mig) Back Side Without Roof , | 18.06.2021 | 14.10.2022 | X 32,17,486/- | X 10,47,136/-
Hi_i-"irlﬁe‘l}' Kumar Dushvantha AFA Valid Up To: June 30, 2027 DELHI BRANCH / Plot No-A-7/2, DIf Ankur Vihar Loni Ghaziabad U.p-201102,
el A o ' J q . ! .
e Qealacn By 4 Address: Flat No. 1405, J Block, Rainbow Vistas, MR. PAWAN KUMAR | (Built-Up Area 549.92 Sq. Ft,)
Place: Bangelore Liquidalor of Mis. Chiaoswale Privats Limited Green Hills Road, Moosapet, Hyderabad, Telangana ,500018 SHARMA / SMT.
Date: 03.10.2026 Email: prakulthadi@hotmail.com | VANDANA SHARMA
Place: Hyderabad voluntaryliquidation fairchild@gmail.com 5 |DL0510610006322/ | Entire Third Floor (With Roof Rights), Property No. S-39, | 21-11-2022 | 09.05.2024 | 2 24,59,286/- |  11,21,931/-
GURGAON BRANCH | Out Of Khasra No. 49, Ward-127, Block-S, Village Bindapur,
[ JITENDER J / Parampuri, Uttam Nagar, New Delhi-110059.(360 Sq Ft)
PUBLIC NOTICE (Under Section 102(1) &FI"E"]JLE t’ﬂ'gﬁau"hggfnfﬂawm-ﬂw Core, 2016) HEMANT/BEENA
(Under Section 102(1) & (2) of the Insolvency and Bankrupicy Code, 2016) - : , 5 - DEVI /RAVI KUMAR
FOR THE ATTENTION OF THE CREDITORS OF FOR THE ATTENTION OF THE CREDITORS OF (GURANTOR)
SH. PHOOL KUMAR GARG, PERSONAL GUARANTOR SRS S R RS AUEES CLAVENE,. EEAREVN N AL, GARRAUH AN TRAT 6 | DL0510610005786/ | Property No. 50, On Entire Third Floor (With Roof/Terrace | 07-05-2024 | 28.02.2025 | < 19,67,095/- | % 14,49 161/-
T ] e A ATk s 1, |Wama of dabioripersonal quaranior | S, Raj Kumari Garg Personal Guarantor of GURGAON BRANCH | Rights), Out Of Khasra No. 67/8,9,11,12, Situated In The
i D PR ahs El?;.::;ﬁ'.ltdrﬁ:qw Ii:“:;;"dl Laocct " s SMS Paryavaran Limited /| ASTOMI DEY/ Village Hastsal, Ward No. 122, Residential Colony Known As
2. | Addrass of the debtorpersonal :;,rlr-:, h[flner,ali JI,_:L;::m.,:, hFi.r.:m'urq New Delh110034 (2. [Addrass ol the deblorparsanal 273, Dappali Enclave, Pilempura, New Dakhi-110034 SUBRATA DEY Om Vihar Phase-V, Uttam Nagar, Delhi-110059 (450 Sq Ft)
Quarario ’ 5 E}':T;“I;“:[mr et T e P e o 7 |UP0510610004133/ |Flat No. S-2, On Second Floor,Back Side, Built On Plot| 10-02-2020 | 28.02.2024 | % 44,13,748/-|% 17,13,215/-
e R ’ T ’ e AR nA — B T i ) L CH | f ATTET L B I TURE = | ilai] : _ : :
5. [ Dedailz al order and In_m:ﬂ.n-.m:!I Ordiar Liriser &L_;._m_. a0 (1) ol IBC, 2016 and petitan commencamant datein raspect ol |under Secion 95 (1) of 5C. 2016 was admitted on F:;Z-ﬁfgsNHBRANCH (1& /%5_4&Sgléate:d I?tdSSCto; c;|1,C\)/1a2§u‘rlléc;‘l:asra, F?hamabad, Tehsil
commaricement gale in respectol  junder Section 95 (1) of IBC, 2016 was admitted on DebiorsiPemona Guarantars io .00, 036 Istt. Ghaziabaad U.p- ( q Ft)
DebtorsPersonal Guarantors to | 30.09.2026 P MAHESHWARI/
_(Coporete -|.—— {4, |Wame an;: regislrakon number af the - [Rakwul Jindal KAVITA AGGARWAL
&, [ M2 and reqislration ﬂh""L'Er'Jf‘-"Hi"'iﬂl'ul dindal ’ | |Insalvency Professinal acling as IBEI Reg Me. IBBIPAOIP-P-L2ELH2021- 8 |DL0510610007493 / Flat No. C-001, Ug Floor, Plot No. A1/3, Out Of Khasra No. | 23-09-2021 | 27.03.2024 | ¥ 51,18,307/-| % 22,96,958/-
InsCfenCy F"IJTESS!L'HE'-E actngas - |IBEIReg Mo IBBNIPA-D0YP-P-0Z5452021 | Rasolufian Professianal Mz 4044 GURGAON BRANCH / (488/1, Ward No.201, Village Molarband, Badarpur, New
| Resolution Professional 12022114048 5, [Address and e-mall of the Resoltion |Add: 877212, 4th Fioar, Dev Nagar, DE Gupta Read SARAFRAJ ALAM Delhi-110044. (750 Sq Ft)
Ll o A Dl il L i ] 9 |UP0510610004891/ |Flat No. 204, Second Floor, On Plot No. 133, 134, 135| 09-12-2019 | 13.02.2025 |  37,46,713/- | % 14,28,385/-
il i i A i e i GURGAON BRANCH |& 136, Out Of Khasra No. 41, Sai City, Village Shahberi,
{E-mail; [indarahulEO i gmail com |6, |Address and g-mail to be vsad for  [Add: 677212, dth Floor, Dev Meger, DB Gupta Road AlicaaiSihl Tehsil Dadri, Distt. Gautam Budh Nagar, U.p.203207 (625
. = — . : i JITENDER KUMAR/ Sq Ft)
B, |Addrass and a-mai io be used for | Add: ETT22, &th Floor, Dev Nagar, D8 Gupla Road correspondence with the Resclutien | Oppesite Bab Nursing Home Kardl Bagh, New Delil- AKHILESH KUMARI
caraspardencs with the Resalution | Opposile Bak Mursing Homea Kamal Bagh, New Delhi - Profassicnal 110005 : :
Prafessional { 110005 N E-hail: pg.rajkurnarigangiomall com 10 [UP0510610001584 / Khasra No. 266, Monalisa Residency, Flat No. S-1 1st Floor | 12-07-2021 | 08-04-2026 %17,92,689/-| % 6,04,800/-
| E-Mail: po.phoolkumanargiigmail.com 7. |Las] dale for submiseon of claims | 24.10.30%6 GURGAON BRANCH | (Front Side Lig), M-1, Bhagat Enclave, Bishnoli, Dadri,
7, |Last dabe far submission of claims  |24.10,2026 _ B {8. |Ralevent Forms inwhich daim obe  |Form B of Insclvency end Banknupbcy Board of India /| DHARMENDRA Gautam Buddha Nagar, Uttar Pradesh Built Up Area: 400
B. [Relevant Forms in whech clasn {0 be | Farm B of Inschvancy end Banknipicy Board of India filec avallable st (Insohvency Resoluion Process far Personal KUMAR JHA Sq Ft
fled avakabie at |{Insaivenicy Resolution Process for Personal ﬁ!"i’?“f’: i VR D s, 01 11 | UP0510610001432/  |Khasra No. 266, Monalisa Residency, Flat No. F-1 1st Floor | 28-06-2021 | 08-04-2026 | % 16,45,644/-| Z 5,47,200/-
[ Guarantors to Corporate Debtors) Regulations, 2019 ' GERArT DR e L N R SeNAn, GURGAON BRANCH / | (Front Side), M-1, Bhagat Enclave, Bishnoli, Dadri, Gautam
| Wb link: fTitos: v b goy nhceaidowninads ”'J|_"~?"- 13 “F'Hb:-' 'iJ""f""_|"3|_'-|‘-?! Hari ble f'-'i*l_"i'-"f'“ ':'"Jif'l'!“”'r' Law Tribunal, Principa Bench, New AMIT PRAKASH Buddha Nagar, Uttar Pradesh, Built Up Area: 400 Sq Ft
Motice is Imrri.':'y gwr*.ma.t!:allnn ble riannn;;.- Ec]m[{any Law Tribumal, F:_!.I."G:pﬂl Bench, New EElI‘II ap|:lu:|_|r!=:Ed Mr Rahul Jindal as Hes.nlw.u:nrl..F'mfmlunal :ll.-'u:l.uu.'ecl.e_d _.I'{F'.1|:|ﬁlelﬁn:-;1;:|r1 Plr?der 12 |HR0510610006010 / "FlatNo: 304, 3rdFloor, Backside, WithoutRoofRights, PlotNo: | 26-03-2024 | 03-12-2025 |  36,47,274/- | % 15,55,2001-
Dﬁlhlappr:r..'l[._.d Mr Fia.lulJ!r:rjaIas Resofition F'I'Dfﬂi:ll‘.l[".i" am:l-:llrrr-:tndfl. .q file I?.pnnunder Saction :‘:‘b ol 1BL, El'l1ﬁ '.n_:le (irder 'Jdlrﬂl!_ 14122024 In_ P ';IHI Wi TR (PBE) 2D u_-ill*r GURGAON BRANCH | 3210/31, Khewat/Khata No-1608/2265, Salam Khewat Kita
Section 33 of IBC, 2016 vide Order dated 13.12.2024 in CP {1B) No. 7B (PB)/Z024, Order | | under Section 100 (1) at#BC, 2016 and pefition under Section 33 (1) of IBC, 2016 was admitted / MITHUN DUTTA/ No.25 & Salam Khewat Kita 1610/2280 5(0-11-16), Vishnu
tnder 3ection 100 (1) of IBC. 2016 and petiion under Section 83 (1) of BT, 2016 was admitted an 30.00.2026, Smi. Rajkurrart Garg Personal Gearantor ol M's SMS Paryavaran Lid, APARNA DUTTA Garden Rajender Park , Ward 1, Gurgaon, Haryana, Built
on 30.0%.2026, 5h. Phool Kurmar Garg Persanal Guarantor of M/'s SMS Paryavaran Lid. The creddors of Smt. Ra) kumari Garg Personal Guarantor of SMS Paryavaran Liméed are Up Area: 540 Sq Ft"
The creditors of Sh, Phool Kuerias Garg Personal Guarantor of SMS Paryavaran Limited are hereby called upan o submit thelr claims with prood on or belare 24th October, 2026, to the ) .
hareby calied upon to submit their claims l,r.li||'| I::'.jnf.ﬂn of before 24th October. 2026, 1o the Resolution Professional at the address mentioned against entry Mo, 6. DATEOF E'AUCTION & TIME . 23'10'2026 at the Web-Portal (https://WWW.bankauctlonS.ln) from 3.00 PM TO 04:00
F.lesalulf.n Pr:-’ressimala'rﬂ'll& address mendioned against entry No. B. The creditors shall sebenit el claims with proof with the Ressiution Professiaal by sending PM. with unlimited extensions of 5 minutes each.
The creditors shall submit their clasms with proot with the Resalution Professianal by sending details of the claims by way of electronic communications or throwgh courier. speed past or icsi id i i i i
detalls of the cialms by way of electronic communications of through courler, speed post o mglsler:ﬂlaltm o ! <. ¥ I(;ﬁlsitn:al:leog: <S)l:gttntlf?:l:l;‘o?/fe1$2232§:3I2?C?4Ig (I)nff:::‘ee aptrggczir(l)bg(?ZtGengegrioglgOaII?ol\;llg with EMD & KYC either through
registered pdtar. Submis Ffa e PV §Glaas a2 i =1u= . .
Submission of false or misleading proots of claim shall attract penalties. USIEioN0 08 13 e1ICTR B0t M o ey hall ik povials 8d/- Further to this PUBLIC NOTICE for E-Auction Sale of the above said Assets / properties (in terms and conditions of the SARFAESI, Act 2002 and rules
Sd/- Rahul Jindal thereunder) GICHFL invites OFFERS EITHER in sealed cover/s or in Online mode to purchase the said properties on “AS IS WHERE IS BASIS” and “AS
Rahul Jindal Resolution Prolessional of SmL Raj l::m:ﬂ Earag IS WHAT IS BASIS™.
Resalution PrPTessbunai ol $h. Phool Kumar Garg Persanal Guarantar of M/s SMS Paryavaran Lid TERMS & CONDITIONS OF THE AUCTION SALE ARE AS FOLLOWS:-
Personal Guarantor of M's SMS Paryavaran Ld A IBBI Reg Mo, IRBLIEA-001/P-P-02649/ 2021 - 20221 4048 1. E-Auction is being held on ‘As is where is Basis’, ‘As is what is Basis’, ‘Whatever there is’ And ‘Without Any Recourse Basis’, and will be
. . . i : Place: New Delhi 4 : . > ; : ;
Place: New Delhi IBBI Reg No. IBBVIPA-DOY/IP-P-02648/2021-2022/14048 Dale: 03.10.2026 (AFR valid till 30,06 2027) conducted “Online”. The E-Auction will be conducted through GICHF approved Eauction service provider “M/s.4 closure”
Date: 03.10.2026 (ARA validh il 30,06 2027) | : 2. The intending bidders should register their names at portal https://bankauctions.in/ and get their user-id and password free of cost.
o Hinduia Housing Finance Ltd. Prospective bidders may avail online training on E-Auction from the service provider E-Auction from the service provider M/s. 4closure, # 605
Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, A, 6" Floor Maitrivanam, Ameerpet, Hyderabad — 500038, Telangana. Office Land Line No: 040-23736405; Backend : Sari pitra - 8142000061, Rekha
Chennai-600015, and -8142000066 and Sonuwal : 8142000063 Mail Id : info@bankauctions.in. T. Jaya Prakash Reddy, Manager - Operations, Mobile No. 8142000064. prakash@
HINDLIJA Branch office: F8, Mahalaxmi Metro Tower, Sector-4, bankauctions.in. Mr Rajiv Pandey, Asst. Manager, Delhi, Mob.No. 8142000030, rajiv@bankauctions.in. Property enquiries, CONTACT DETAILS :
oS e I U — PRADEEP SINGH - 8851292527, NITESH KUMAR : 9876264551 / 8534958258
memsna;ws(;han s'ha?r:rv\:nasggsggggg Email: auuion@ﬁindau?a;\odzinr;fgnance.com) 3. The E-auction Sale is subject to the conditions prescribed in the SARFAESI Act/Rules 2002 and the terms and conditions mentioned hereunder/
l l‘:-M I"G SMFG INDIA CREDIT COMPANY LIMITED NOTICE OF SALE THROUGH PRIVATE TREATY websﬂe_also .subject. to condltlonslln the offer/bid Fiocument§ to be submlttt_ed. by the mtendlpg/parnmp_atmg bidders.
l’ Todialred Corporate Office: 11th Floor, Cwing, Embassy 247, Lal Bahadur Shashiri | |SALE OF MOVABLE & IMMOVABLE ASSETS CHARGED TO HHFL UNDER THE SARFAESI 4.  Every bidder is required to have his/her own email address in order to participate in the online E-auction.
o e e ARG, GANNT Magar ikl i West ) Munbal Makarashira - 400083 ACT, 2002. 5.  Once Intending Bidder formally registers as a qualified tenderer before authorized officer of GICHF, will have to express his/her interest to participate
R s D_E_ﬁ ﬂ.id H_dﬁﬂ-f The undersigned, as Authorized Officer of HHFL, has taken possession of the schedule property through the E-auction bidding platform, by submitting document. It shall be the tenderer’s/online bidder’s sole responsibility to procure his/her login ID and
under Section 14(1) of the SARFAESI Act. Public at large is hereby informed that the secured password from the E-auction service provider.
" - to HHFL, for realization of its dues on an “AS IS WHERE IS” and “AS IS WHAT IS” basis. . . . . . o . . .
SECURITY INTEREST [ENFORCEMENT) RULES, 2002 [*ihe Rules") Standard Terms & Conditions : 1. Sale will be conducted strictly on *AS IS WHERE IS’ and “AS 7. Intending bidders are required to deposit Earnest Money Deposit/s (EMD) @ 10% of the abovesaid respective reserve prices, by way of DD/RTGS/
T o s U B CREDT oMt TED A | 8 P Gk 0 o o o oy e | N i 1 e P L s el re sl Bk Narr UNION SANK OF Mol e 51 Gno ke eme
I:F =g ;t‘l”:'-' I:ﬂ' L «.:'i?r-?nﬁmm'ﬁi 'J';"E;:Iﬁ' T;f?“rr :_r;i"frﬁ ;‘;'1"' ik mlﬁ'“‘n application and KYC documents. This will be adjusted against the 25% deposit required upon co C Coa ranch Name - ’ ress : Ubl,
sl et e St s "'d':fe P e e B u-.aEII:I 4 ”':':'1 b d':r"" 1 lacceptance. 3. On acceptance of the offer by HHFL, purchaser must deposit 25% of the sale MAHARASHTRA PINCODE 400021. IFSC Code - UBIN0800511.
g:‘[ﬂcf.ﬂl;;::ﬁ ﬁ-:::'f}r:'-\“_l m:;ﬂ'r'lid'?ﬂa:t:f:ri!t;;:'j:ﬁiﬁf :l"':; mlﬂﬂ:_ﬂ;ﬁﬁ:‘:’;;l;:'ﬁ; consideration (inclusive of the initial 10%) on the next working day. 4. Balance 75% of the sale 8.  The said Deposit/s shall be adjusted in the case of successful bidder/s, otherwise refunded. The said earnest money deposit/s will not carry any interest.
Hrf;e :f.lhe :|E'-TIIE;I; I_'IHIIE;.:.I .u-ar;]n:es- ”?E 5=n--:;- o n-:-::ﬂ i i:En; B"”E‘c‘:;d ;]'.'bE-‘;:l!alﬂ:laf;d consideration must be paid within 15 days thereafter. 5. Failure to remit amounts within stipulated 9.  The offer/s along with the aforesaid Earnest Money Deposit (EMD) can be submitted either “online” through the portal https://bankauctions.in/ along
suication asr-erﬁ-.lka; Tie(ﬁll;anlsn-h:nzrra;u: HE".{EiEJE‘:E E':m e hosinhatin: : timelines will result in forfeiture of all deposits made, including the initial 10%. 6. If HHFL does not with the EMD and scanned copy of KYC documents including PAN Card & address proof, to the service provider or through submitting sealed cover
- accept the offer, the initial 10% deposit will be refunded without interest. 7. The property is sold with comprising bid form, EMD and KYC documents and it should reach the respective branch offices of GIC Housing Finance Ltd., mentioned above on
Nam: of the Borrower|s) Di“;“:::ﬂ:‘:;i I all existing and futurg encumbra.nces,. whether known or unknown to HHFL. HHFL shall not be or before EMD Submission due date.
QT T TR responsible for any third party claims, rights, or dues. 8. Purchaser must conduct independent due 10. That, after opening the tenders, the intending bidders who have submitted their bids for not less than the reserve price will be given an opportunity at
: diligence on all aspects of the property. No claims will be entertained later. 9. HHFL reserves the th le discretion of the Authorized Officer to incr the bidding amount
2, BABITA DEVI Ris. 20,05,313.001- [Rupees Twenty Lakh Five Thousand Nine | 1right to reject any offer without assigning reasons. 10. Auction/bidding shall only be through “online € sole discretion ot the Authorize cer 1o increase the bidding amount.
LAN - 2 T820041323318 Hundred Thirteen Only) 25 on 09-09-2026 electronic mode” through the website www.bankeauctions.com Or Auction provided by the service 11.  The successful bidder/s shall deposit 25% of the amount of sale price, adjusting the EMD paid already, immediately on acceptance of offer by the Authorized
Description of Immovable Proparty Mortgaged I provider M/s C1 India Pvt. Ltd. 11. The bidders may participate from their place of choice through officer in respect _of the sale, failing which the eamest money deposited shall be forfeited. The balance 75%.of the sale price is payable within 15 days from_the
*Properiy Ovnes - St Babia Wio Mr. Umashankar, online portal. Secured Creditoriservice provider shall not be held responsible for the any date of conflrmathn of the sale solely at the discretion of the Authorized Officer. In case (_)f failure to deposit the balance amount within the prescribed period,
Progerty Discraption- A1 The Perl And Parcel of Arsii Mo, 523 Maja - Noosad Teopa Ret, Pamana - | [connectivity issue. 12. For any details on e-auction prospective bidders may contact the Service the amount deposited shall be forfeited. The Authorized Officer shall not be required to give any further notice of forfeiture to the successful bidder.
Bihowapar, Tehsd - Sacar, D - Gorakhpor, Admeasuring -1104 Sq.f5{ 1026022 Sq mirs). Four Side Provider M/s C1 India Pvt. Ltd., having its corporate office at Plot No. 68, 3rd Floor, Sector - 44, 12. Bidders are bound by the principle of “caveat emptor” (Buyer Beware) and advised to conduct their own due diligence to find any encumbrances, statutory
Boursaries - East- Lard of Chandrakali & Other, West - Land of Ajay Shankar Srivastay 8 Others, North Gurgaon, Haryana-122003 (Contact Person Mr. Mithilesh, Mobile No.7080804466, Email: liabilities and any other applicable tax etc. in respect of the said properties. The Successful bidders shall have to bear all outgoing i.e., municipal taxes,
- 121t Willda Read, South - Land of Ram Rala & Others.” tn@ctindia.com, Prabhakaran.Malaichamy@c1india.com & Support (Helpline) Mobile No. +91- maintenance/society charges, electricity charges, water charges, stamp duty, registration charges, (if applicable), if any and all other incidentals charges,
The borrawar|s) ate haraby advsed bo comply wilhthe l._"_lll'a:_u:rculr.ill*s-lul:!JI-:- pay b -:Iur-;ar-flmll.uu!. 729196112ﬁ/25r<2§, Sup'port 'Ema” —hSulpport@bagkgauctlon.c%m. 13- For pal'tkICIpatlrlg in the cost including all outgoing relating to the respective properties other than the sale price...
menticned therein and hereinabave within B days from the date of this publication together with e-auction sale t e intending bidders s Qudreglstert eirname gt ttps.//www.ban leauchons.com 13.  The successful bidder should bear the charges/fees payable on sale certificate, such as registration fees, stamp duty, taxes, or any other duties
applicable inbaras!, addilional imerest, bounce charges, cos! and expanses Bl the date of realization of well in advance and shall get the user id and password. Intending bidders are advised to change payable for getting the secured asset transferred in his/her name
payment, The barowess) may note fat SMEC India Cradil s a secured credtor and the loan facilty § - only the password immediately upon receiving it from the service provider. 14. For participating in i _ _ : ¢ ¢ iy ¢ iot of _ _
avisled by the Borrower(s) is a secu.rm_.:._:._m aganst the immovable propenyproparies baing the e-auction, intending bidders have to deposit a refundable Eamest Money Deposit (EMD) i.e. 10% 14.. Sale Certificate will be issued only in the name of the successful bidder and only after receipt of the entire /sale price.
iEfEEdEEﬁEITm?gE? I:;;ha-ll::zn';m-;n.-.l PN e ol i OF RESERVE PRICE (as mentioned above) shall be payable by interested bidders through 15. Inspection of the above said properties can be given on request and as per convenience of Authorized Officer.
I: d;;;;iﬂ ahI:Irf:rn?llsﬁn E:;_':‘i“:;:uf:f_';hl':Lrl_l:L 'ELEJ'“ I1J-..-I'.;: u:rllheiﬁr:ﬁ;k:pgls:s;i; r |:~: Demand Draft/NEFT/RTGS in favour of “Hinduja Housing Finance Limited”. 15. Interested parties 16. The Authorized Officer is not bound to accept the highest offer or any or all offers and reserves the right to accept or reject any or all the tenders without
ol me asﬁﬁb:ﬁ:-mr.l.ud e bt ki e AR by Wy il ar by invoking anyather | |MaY contact the Authorized Officer for details and submit Offer, EMD along with KYQ dopuments assigning any reason thereof.
remedy avaitable under the Act and the Rules thereundar and reatize paymenl. SMFG intia Creditis also | [on or before 21.10.2026 at 5.00 p.m. 16. Purchaser shall bear all stamp duty, registration fees, 17. GICHFL is not responsible for any liability whatsoever pending upon the properties as mentioned above. The property shall be auctioned on “As is
empowered b ATTACH ANDVOR SEAL the securad assets) befare enfarcing the right to saleor transder taxes, and other statutory expenses related to the purchase. 17. Sale shall be conducted in where is”, “As is what is”, Whatever there is” and without any recourse basis.
Subsaguent o the Sala of the secured assal(s|, SMFG India Gradil also has a right o niliate saparale accordance with the provisions of the SARFAESI Actand Rules. ’ , ’ i . . . o
eaaicant 1o coss s ues payate o e SHFG, e e, T tamedy .1t scton and SCHEDULE 1 ot proamation of sale + 5% of e purchase money (in case ater sale hich s 0 06 pai to successul bckien) and requests for cancellaon of e
insufficien] 1o cover tha dues payabies 4 the SN ndia Credd. Thes ramady i inaddilion and A . : : 0
ndependentaf al e dther remadies available to SMFG India Craditunder ary athar law Ee;(ilr'lsptl:l,?or: ﬁfotgg Psrg%(;rtgésgeguzgdﬂsizt)g|a4t4N3r;OZGOZEIngFIAf);r,SSIa;fng rzg?nsurzg]egdsig sale, GICHFL shall accept the amount and hand over the possession to Borrower / Mortgagor.
The atierion of the bomowens) Is imeied to Secton 1318} of the Act, In respect of time avalable, o K(t]1 "No 3k and 3kha Situated at Krishna Residency Village Chaoorola. Teh FT Dadri 19. The highest bidder has to pay 25% (inclusive of earnest money deposited) of the bid amount in terms of the sale notice immediately and the balance
IRCREIN M v yon. ASets. SO0 LIFY: M- SrciSs 101y OF S in, o S Doetometi{i) At o e o renna presidency: TTage Lhapproa, fenst Tadt 75% of the bid amount is payable in 15 days or such other extended period as agreed upon between the parties (AO and the successful bidder)
restrainediprobdied from disposing of or deabng with the secured asset(s) or ransferning by way of District Gautam Budh Nagar UP-201009 ' ° e pay ; y p g p p .
sale, leasa ar otherwisa (ofhér than in te ordinary course of business) any of the secured assal(s) Reserve Price: Rs.12,00,000/- (Rupees Twelve Lakh Only) 20. Minimum Bid increment value is Rs.10, 000/-
without proe writien consent of SMFG Indsa Cradit and nor-compliarge with the above is an offence EMD: Rs. 1,20,000/- STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAESI ACT. 2002
punishable unider Saction 29 of the -said Act. The copy ol the damand nolica is avalabla wilh the LOAN NO: GR/SKP/SUPR/A000000330, &CO/CPC/CPOF/A000004380 = = = s .. — = ]
urdersigned and e borrowens) may, IFthey 5o desire, can collact e same fram e uncersigned on - |Borrowers Name: 1.Mr. MOHASINKHAN 2. Mrs. Shabana For detailed terms and Conditions of the sale and full description of the properties please refer to the website of approved e-auction service
am--m:lmng Ry BTG TRl Hds EMD Deposition Last Date: 21.10.2026 till 1700 hrs. provider M/s.4 closure and website https://bankauctions.in. For GIC Housing Finance Ltd.
Hck, Cor o 1 cren horized OMIct | |DatefTime of E-Auction: 22.10.2026, 1100hrs-1300 . Date - 03.10.2026 s/
Date: 03-10-2026 SMFG INDIA CREDIT COMPANY LIMITED §  |gid Increase Amount: Rs. 10,000/- ate : 03.10. Sdi-
Date: 03.10.2026, Place: Ghaziabad Authorised Officer, For Hinduja Housing Finance Limited Place : DELHI/ GURGAON Authorised Officer

epaper.ﬁnant:iaiexpress.cun‘. .

New Delhi




